(TO BE FILLED IN DUPLICATE)

'APPLICATION FOR THE INSTALLATION OF ADDITIONAL BROADBAND AT -
DELHI/NEW DELHI/USUAL PLACE OF RESIDENCE FOR A MEMBER OF
PARLIAMENT UNDER THE HOUSING AND TELEPHONE FACILITIES
(MEMBERS OF PARLIAMENT) RULES, 1956 (AS AMENDED)

Dated: ...
From:
_ MP

_ (Name in Block Letters)
To

The Deputy Secretary,

M.S. Branch,

Lok Sabha Secretariat,

402, Parliament House Annexe

New Delhi.
Sir/Madam,

Kindly arrange to provide Additional Broadband connection against ten thousand surrender
calls per annum at the following address under the Housing and Telephone Facilities (Members of
Parliament) Rules, 1956, (as amended):—

2. The Additional Broadband connection may be made over at any time during hrs.
to ' hours on
3. It is requested to deduct ten thousand calls per annum from my quota of 1,50,000 calls

per annum for providing the above braodband facility.

4. I undertake to pay in full all the Telecommunications and MTNL/BSNL dues, in excess of
those payable under the Housing and Telephone Facilities (Members of Parliament) Rules, 1956
(as amended), in respect of the above additional broadband facility.

Yours faithfully,

Member of Parliament
(Name of Member)

IC No.

Constituency
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